
Shri. Pasupati Nath Jha. 

Shri. M.. L. Paswan,.,...... Registrar -Incharge. 

Learned Counsel for the applicant.is  absent, The 

Defects noted under item no. 1, 2, 10, 11, *21*, 22'& 23 of 

the ScrutiTy Report must be removed by - 8.3.96. 

PKL 

2)~. 3. 199 

3/1,V..4..1996 

M. L. Paswan) 
Registrar I/C 

4~ 
Shri Y4L. Paswan, Registrar I/c 

Defects have not been removed. List on 3.4.96 
f pr removing def ects. 

M~L. Pa swa n 
Registrer I/c 

Shri K L. Faswan, Registrar' I/c 

it appears from.the scru.tipy report that 

defects have been removed. Accordingly let it 

be registered and listed before the Hon'ble Bench 

for admission on 8.5.1996. 

(M.L.paswan 
KJ. 	 Registrar I/c 
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4./, 8 5.96. 	 None f o r the - p. arties* 

Let -th is case be listed. for he ring on 

40V 

admission on 14.5.96. 
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(N K V a rmal) j" BS 
Mem)er 

5/14.05.96 	 Counse 1 fcr the a pp 1 ica lit- 1,10neo 

This -is.the seco nd time.when n one 

has ap ~;eared"-f or the ~ipplicant. Thecese is 

dismissed for -non-proaecution. 

N  K, . verma~ 
Yle rT o eX (A) 


